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and Medium Enterprise sector by way of higher allocation of funds, enhancing
investment in the infrastructure sector focusing on Public Private Partnership and

number of legislative measures to develop the financial sector.
Slowdown in merchandise exports

2. SHRI SANJAY RAUT: Will the Minister of COMMERCE AND
INDUSTRY be pleased to state:

(@) whether exports have witnessed a sharp slowdown with outbound

merchandise inching up just 3.23 per cent to $24.5 billion in April;
(b) whether it is also a fact that carpets export declined in 2011-12;

(¢) whether the study by Directorate General of Foreign Trade (DGFT) will
form the basis for sops likely to be offered by Government to exporters; and

(d) if so, what is the time-frame?

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND
INDUSTRY (SHRI JYOTIRADITYA MADHAVRAO SCINDIA): (a) and (b) Yes, Sir.

(c) and (d) No formal study has been conducted. The Government of India
continuously monitors the global economic developments and takes need based

measures from time to time.
Apprehension of political parties against FDI in retail trade

13.  SHRI SHIVANAND TIWARI: Will the Minister of COMMERCE AND
INDUSTRY be pleased to state :

(@) whether it is a fact that certain political partics of the country has
cautioned Government by expressing their views that the livelihood of the small
shopkeepers of unorganised sector will be adversely affected by promoting foreign

capital investment in retail market of the country;

(b) if so, the name of those parties whose views have been expressed in the

country so far; and

(c) whether Government has taken any decision after considering upon

these views?

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND
INDUSTRY (SHRI JYOTIRADITYA MADHAVRAO SCINDIA): (a) and (b) Views,

both for and against, have been received from various stakeholders, including

+ Original notice of the question was received in Hindi



Written Answers to [8 AUG, 2012] Unstarred Questions 69

members of some political parties, on the Government’s decision to permit FDI in
Multi-brand retail trade.

(¢) No decision has been taken in the matter.
Revoking ban on export of food products

+4.  SHRI RAVISHANKAR PRASAD: Will the Minister of COMMERCE AND
INDUSTRY be pleased to state:

(a) whether it is a fact that permission has been granted to export several
food products from the country, which were prohibited during the last few years;

(b) if so, the facts in this regard;
(¢) the names of these products; and

(d) the quantity of each of the products to be exported as assessed by
Government during current financial year?

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND
INDUSTRY (SHRI JYOTIRADITYA MADHAVRAO SCINDIA): (a) Yes Sir.

(b) and (¢) Non Basmati Rice: Government has permitted export of non-
basmati rice through Notification No. 71 dated 09.09.2011. Its export was prohibited
since October, 2007.

Wheat: Government has permitted export of wheat through Notification
No. 72 dated 09.09.2011. Its export was prohibited since October, 2007.

Onion: Export of onion has been free except for brief period of (i)
22.12.2010 to 18.02.2011 and (ii) 09.09.2011 to 20.09.2011 during which
export was banned.

Milk Products: Ban was imposed on export of milk powders and casein
and casein products on 18.02.2011. Ban on export of casein and casein
products was removed and it was restricted with effect from 01.05.2012.
Thus, it became exportable under licence. Export of Skimmed Milk
Powder was made free w.e.f. 08.06.2012.

(d) There is no quantity restriction on export of above products.
Removal of mep for basmati rice

5. SHRI A. ELAVARASAN: Will the Minister of COMMERCE AND
INDUSTRY be pleased to state:

(a) whether Government has removed the Minimum Export Price (MEP) for
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